FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

Sparklet Engineers Private Limited-

Under CIRP Operating in developing and manufacturing Oil Field

Equipment for Oil and Gas Exploration Industry at A-87/B & B-54,Anand Nagar, Ambernath Industrial
Area. MIDC, Ambernath(E), Thane, Ambernath, Maharashtra, India, 4215006

(Under sub-regulation (1)

of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sil..

RELEVANT PARTICULARS

1. | Name of the corporate debtor along with PAN/
CIN/LLP No.

Sparklet Engineers Private Limited
PAN:AAFCS0377N,
CIN: U29240MH2000PTC 124853

2. | Address of the registered office

A-87/B & B-54,Anand Nagar, Ambernath Industrial
Area, MIDC, Ambernath(E), Thane, Ambernath,
Maharashtra, India, 421506

3. | URLofwebsite

Website of the Corporate Debtoris notin operation

4. | Details of place where majority of fixed assets
are located

A-87/B & B-54,Anand Nagar, Ambernath Industrial
Area, MIDC, Ambernath(E), Thane, Ambernath,
Maharashtra, India, 421506

5. | Installed capacity of main products/ services

Not Available

6. | Quantity and value of main products/ services
sold in last financial year

Not in operation in last financial year.

7. | Numberof employees/ workmen

Nil

8. | Further details including last available financial
statements (with schedules) of two years, lists
of creditors, relevant dates for subsequent
events of the process are available at:

Email request to be sent to:
cirpsparklet@gmail.com

9. |Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

Email request to be sentto:
cirpsparklet@gmail.com

10.| Last date for receipt of expression of interest

15th May, 2026

11.| Date of issue of provisional list of prospective

resolution applicants

25th May, 2026

12.{ Last date for submission of objections to

provisional list

30th May, 2026

13 | Date of issue of final list of prospective

resolution applicants

Oth June, 2026

14 | Date of issue of information memorandum,
evaluation matrix and request for resolution

plans to prospective resolution applicants

14th June, 2026

15 | Last date for submission of resolution plans

14th July, 2026 (Subject to extension in CIRP by
Hon. NCLT, Mumbai)

16.| Process email id to submit Expression of

Interest

cirpsparklet@gmail.com

Date: 29th April, 2026
Place: Mumbai

For Sparklet Engineers Private Limited
Madan Bajarang Lal Vaishnawa

FCA, ACS, Insolvency Professional and RV
Regd .Address : 341/704 Kalpataru Srishti Sec 3
Mira Road East Thane (MS) 401107

Reg. No. IBBI/IPA-001/IP-P02011/2020-2021/13052
AFA validity till 31.12.2026
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SL.

INVITATION FOR EXPRESSION OF INTEREST FOR

Sparklet Engineers Private Limited- Under CIRP Operating in developing and manufacturing Oil Field

Equipment for Oil and Gas Exploration Industry at A-87/B & B-54,Anand Nagar, Ambernath Industrial
Area, MIDC, Ambernath(E), Thane, Ambernath, Maharashtra, India, 421506

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for C
RELEVANT P.

orporate Persons) Regulations, 2016)
ARTICULARS

PUBLIC NOTI

NOTICE is hereby givel
general public that Origin
Certificate No. 066 dat
March 2010, bearing d
numbers 366 to 375 (both
for 10 fully paid-up shares

| | Interest

Date: 29th April, 2026

For Sparklet Engineers Private Limited
Madan Bajarang Lal Vaishnawa
FCA, ACS, Insolvency Professional and RV

Regd .Address : 341/704 Kalpataru Srishti Sec 3

Reg.

Place: Mumbai

Mira Road East Thane (MS) 401107
No. IBBI/IPA-001/IP-P02011/2020-2021/13052
AFA validity till 31.12.2026

1. | Name of the corporate debtor along with PAN/| Sparklet Engineers Private Limited each, issued by Utp
CIN/LLP No. PAN:AAFCS0377N, Cooperative Housing Soc
CIN: U29240MH2000PTC 124853 Sitladevi Mandir Road,
2. | Address of the registered office A-87/B & B-54,Anand Nagar, Ambernath Industrial West, Mumbai, Mah
Area, MIDC, Ambernath(E), Thane, Ambernath, 400016, (“Society”) in f
Maharashira, India, 421506 Liberty Oil Mills Ltd., in r
3. | URLof website Website of the Corporate Debtor is notin operation Flat No. 1101B, ha
4. | Details of place where majority of fixed assets | A-87/B & B-54,Anand Nagar, Ambernath Industrial lost/misplaced.
arelocated Area, MIDC, Ambernath(E), Thane, Ambernath, ) .
Maharashtra, India, 421506 A police complaint regal
| 5. | Installed capacity of main products/services | Not Available same has bgen rengt.ered
6. | Quantity and value of main products/ services | Notin operation n lastfinancial year. Mahim ~Police = Station,
soldin last financial year Mumbai_Police, vide Los
7. | Number of employees/ workmen Nil No. 56685-2026 dated 26/
8. | Further details including last available financial | Email requestto be sentto: Any person, bank, or
statements (with schedules) of two years, lists | cirpsparklet@gmail.com institution having any cla
of creditors, relevant dates for subsequent title, or interest in respect
events of the process are available at: Share Certificate or the sa
9. |Eligibility for resolution applicants under | Email requestto be sentto: way of sale, exchange, n
section 25(2)(h) of the Code is availableat: | cirpsparklet@gmail.com charge, gift, trust, inh
10.| Last date for receipt of expression of interest | 15th May, 2026 po jon, lease, |
11.| Date of issue of provisional list of prospective | 25th May, 2026 otherwise, is hereby rec
resolution applicants make the same known i
12.| Last date for submission of objections to|30th May, 2026 with documentary evidenc
provisional list undersigned and/or tf
13 | Date qf issu<=f of final list of prospective | 9th June, 2026 Secretary of the Society
resolution applicants days from the date of publ
14 | Date of issue of information memorandum, | 14th June, 2026 this notice. If no claims are
evaluation matrix and request for resolution within the stipulated pe
plans to prospective resolution applicants Society will proceed to
15 | Lastdate for submission of resolution plans 14th July, 2026 (Subject to extension in CIRP by duplicate Share Certificate
. : ___| Hon. NOLT, Mumbai) of Liberty Oil Mils Ltd.,
16.| Process email id to submit Expression of| cirpsparklet@gmail.com

such claims shall be de
have been waived/abandol

For and on
Liberty Oil I
Rushil Mul

16D Amarchand
Madame Car
Colaba
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